1193 Oral Answers [ RAJYA SABHA] to Questions 1194

given to Starred Question No. 89 in
the Rajya Sabha on the 23rd March,
1962, and gtate whether the derail-
ment of a goods train between Mughal
Sarai and Dehri-on-Sone Railway Sta-
tions was on the same section where
a derailment had occurred last year?

Toe DEPUTY MINISTER 1IN THE
MINISTRY oF RAILWAYS (SHrI
SuaH Nawaz K#Han): No, Sir. The
derailment on 9th February, 1962
occurred on the section between Ganj
Khwaja and Chandauli Majhwar sta-
tiens on Eastern Railways. There was

no derailment on the above section
last year.
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T[ALLOCATION OF EXPENDITURE ON
CHAMBAL VALLEY PROJECT

*157. Sert V. M. CHORDIA: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) the time since when the matter
relating to the allocation of expendi-
ture to be incurred in the Rajasthan
and Madhya Pradesh areas is under
consideration of the Control Board set
up for Chambal Valley Project; and

+{ 1 English translation.

(b) what will be the total expendi~
ture and in what proportion it will be
borne by each of the States?]
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to Questions 1196

+[THE MINISTER or IRRIGATION
AND POWER (Hariz MOHAMMAD
IerAaHIM): (a) The matter was taken
up by the Chambal Control Board in
July, 1955 and engaged its attention
till September 1961, when decisions
mutually acceptable to the Govern-
ments of Rajasthan and Madhya Pra-
desh in regard to the principles of
allocation of expenditure on the
Chambal Project were arrived at.

(b) The total expenditure estimat-
ed to be incurred on the Project is
Rs. 63:59 crores, A statement show-
ing the proportion in which it will be
borne by each of the States is laid on
the Table of the House.

STATEMENT

Proportion in which expenditure on
the Chambal Project will be borne by
the States of Rajasthan and Madhya
Pradesh is as under:—

(a) Gandhi Sagar Dam.—Esti-
mated cost—Rs. 1,360 25 lakhs.
Cost to be shared equally
between the two States.

(b) Kotah  Barrage—Estimated
cost—Rs. 382-55 lakhs. Cost
to be shared between the two
States in equal proportions.

(c) Left Bank Canal and Distri-
butaries.—Estimated cost—
Rs. 219-44 lakhs. Cost to be
wholly debited to Rajasthan.

(d

~

Distributaries in  Rajasthan
on Right Bank Canal.—Esti-
mated cost—Rs. 261.00 lakhs.
Cost wholly debitable to
Rajasthan.

(e) Right Bank Canal in Rajus-
than.—Estimated cost—Rs.
785.09 lakhs. Cost to be shar-
ed between Rajasthan and
Madhya Pradesh on cusec-
mile basis, i.e., in the ratio
of 7540 : 24°60 subject to
verification of the figures by
the Chief Engineers of the
two State Governments.

+[ 1 English translation.
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(f) Right Bank Canal wm Madhya
Pradesh —Estimated co3t—
Rs 1,774:20 lakhs Cost
wholly delatable to Madhya
Pradesh

(g) Gandh: Sagar Dam Powe:
Station.—Estimated cost—Rs
479-12 lakhs Cost to be
egually shared between the
two States

Transmission
Gandha Sagar Dam to
Kotah —Estimated  cost—Rs
40 43 lakhs Cost to be shared
equally between the two
States

(1) Transmussion lne from Kotah
to Sawar Madhopur —Est1-
mated cost—Rs 69 23 lakhs
Cost to be shared mn propor-
tion to the ultrmate transfor-
mer capactties

(3) Transmssion line from Sawar-
Madhopur to Gwalior —Esti-
mated cost—Not avatlable.
Entire cost to be borne by
Madhya Pradesh

(k) Transmisszon hines . Rajas-
than—Northern  Grid.—Est:-
mated cost—Not available
Entite cost to be borne by
Rajasthan

(1) Transmission hne from
Gandhy Sagar to Neemuch —
Estimated  cost—Rs 27 28
lakhs Cost to be shared in
proportion to the ulfimate
transformer capacities

(h) line from

{(m)

Transmission hines i Madhya
Pradesh—Southern Gnrd —
Estimated cost—Not available
Cost to be whnlly borne hy
Madhya Pradesh ]
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Sart V M CHORDIA I should
like to know why the hon Min siel
has not gwen the estimated expendi-
ture m respect of (1) Sawai-Madho-
pur to Gwalior electricity line, (2)
Transmission lines 1n Rajasthan—
Northern Grid, and (3) Transmission

lines n Madhya Pradesh—Southern
Grid

Harr; MOHAMMAD IBRAHIM
Su, this 15 a list recewved by the

Centre from the State Governments
Whatever information I have recerved
I have furnished to the hon Membeat
But if there 13 any other information
that the hon Member wants, I can
make enquiries from the State Gov-
ernments about that also and mform
the hon Member about it
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Mr CHAIRMAN He says that he
has gven to you the information
which he got from the States If there
1s any other information to be obtain-
ed, he will enquire from the States
and communicate 1t to the hon Mam-
ber concerned
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Hariz MOHAMMAD IBRAHIM: I
have already done that Sir. I have
a long list which covers 24 pages
which has been laid on the Table of
the House. If there is any om'ssicn
therein, which is not in my know-
ledge, if it is brought to my notice by
the hon. Member I can ask only the
State Government concerned.

Surr N. C. KASLIWAL: May 1
know, Sir, what is the total amount of
loan that has been advanced to the
State in respect cf this project?

Hariz MOHAMMAD IBRAHIM.
The amount of loans so far advanced?

Surr N C. KASLIWAL: Yes.

Mr. CHAIRMAN: How much loan
has Dbeen advanced till now—thht is
what he wants to know.

Harizz MOHAMMAD IBRAHIM: 1
want notice. I said that the figure is
not available at present.
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not given here. Only half and half
is given,
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to Questions 1200

Hariz MOHAMMAD IBRAHIM: It
will come to the extent of 14 lakh.
acres.
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T(‘NARU’ DISEASE

*158. Sur1 V. M. CHORDIA: Will
the Minister of HEALTH be pleased to
state:

(a) the names of the regions in the
country where people suffer from the
‘Narw’ disease; and

(b) what plan Government propose

to adopt to eradicate the said disease?]
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